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Supreme Court [9]
Atul Mishra v. Union of India, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 361

Israr Ahmad Khan v. Amarnath Prasad, (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 2026 SCC
OnLine SC 360

Israr Ahmad Khan v. Divisional Forest Officer, (Ahsanuddin Amanullah and Prashant Kumar Mishra,
J1.), 2025 SCC OnLine SC 3147

Manohar Lal v. State, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 363

Naresh Kumar Garg v. State of Haryana, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine
SC 3146

Ombkara Assets Reconstructi on (P) Ltd. v. Amit Chaturvedi, (Sanjay Kumar and Alok Aradhe, JJ.),
2025 SCC OnLine SC 3148

State of Kerala v. Panacea Biotec Ltd., (Ahsanuddin Amanullah, J.), 2023 SCC OnLine SC 2580

State of M.P. v. Rajkumar Yadav, (Ahsanuddin Amanullah and N.V. Anjaria, JJ.), 2026 SCC OnLine
SC 362

Sudhanshu Kardam v. Comptroller & Auditor General of India, (Vikram Nath and Sandeep Mehta,
J1.), 2026 SCC OnLine SC 364

Allahabad High Court [3]
Basheer Ahmad v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2026 SCC OnLine All 572
Dulari Devi v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 574

Radhey Shyam Yadav v. Central Govt. Industrial Tribunal Cum Labour Court, (Subhash Vidyarthi,
J.), 2026 SCC OnLine All 573

Andhra Pradesh High Court [15]
Akula Naresh v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 582

Bommarillu Farms & Villas India Ltd. v. State of A.P., (Venuthurumalli Gopala Krishna Rao, J.),
2026 SCC OnLine AP 588

Brahmanaidu Pagalla v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
579

M. Sankar Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 581

Mallelli Rama Murthy v. Mallelli Venkateswara Rao, (V. Gopala Krishna Rao, J.), 2026 SCC
OnLine AP 585

Mude Nagendra Naik v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
580

Murukonda Sarojini v. Danda Venkateswarlu, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 578
P. Ramesh Reddy v. Nagolu Eswar Reddy, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 577
Parvinddr Singh Kohlee v. State of A.P., (Harinath N., J.), 2026 SCC OnLine AP 590

Raja Venkatachalam v. Kandula Usha, (Venuthurumalli Gopala Krishna Rao, J.), 2026 SCC
OnLine AP 584

Sk. Firoz Khan v. Ganta Punna Rao, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 576
Sk. Hussain v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 583
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Vanapalli Venkata Rao v. State of A.P., (V. Gopala Krishna Rao, J.), 2026 SCC OnLine AP 589

Vanka Srinivasa Rao v. Mohd. Habibulla, (Venuthurumalli Gopala Krishna Rao, J.), 2026 SCC
OnLine AP 587

Vanka Srinivasa Rao v. Sk. Mohamad Rafi, (Venuthurumalli Gopala Krishna Rao, J.), 2026 SCC
OnLine AP 586

Bombay High Court [21]

Arenel (P) Ltd. v. Aakash Packaging, (Shree Chandrashekhar, C.J. and Gautam A. Ankhad, J.),
2026 SCC OnLine Bom 1847

Bhalchandra Chintaman Deo v. LAO, (Manish Pitale and Manjusha Deshpande, JJ.), 2026 SCC
OnLine Bom 1860

Devsing Kirta Valvi v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom
1850

Elder Prroject Ltd. v. Elder Neutraciticals (P) Ltd., (Sandeep V. Marne, J.), 2026 SCC OnLine Bom
1855

Glamstone Cosmetics (P) Ltd. v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC
OnLine Bom 1861

Hongkong & Shanghai Banking Corpn. Ltd. v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe,
J1.), 2026 SCC OnLine Bom 1845

Jitendra v. Sanjay, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 1863

Lokesh Ramnath Ramgude v. Airport Authority of India, (Sharmila U. Deshmukh, J.), 2026 SCC
OnLine Bom 1854

Mahendra Salgaonkar v. State, (Ashish S. Chavan, J.), 2026 SCC OnLine Bom 1853

Manjeetkumar Shriramrup Saroj v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat,
JJ.), 2026 SCC OnLine Bom 1849

Mohd. Shahjad Amir Hasan Shaikh v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat,
JJ.), 2026 SCC OnLine Bom 1846

Panjab v. State of Maharashtra, (Vibha Kankanwadi and Hiten S. Venegavkar, JJ.), 2026 SCC
OnLine Bom 1856

Prajwalit Tularam Gaikwad v. Hindustan Petroleum Corpn. Ltd., (G.S. Kulkarni and Aarti Sathe,
JJ.), 2026 SCC OnLine Bom 1859

Prashant v. Deepak, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 1864
Rajashree v. Sanjay Sethi, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC OnLine Bom 1848

Rashid Khan Pathan v. Prashant Jadhav, (Shree Chandrashekhar, C.J. and Suman Shyam, J.), 2026
SCC OnLine Bom 1851

Sandeep Brijal Sharma v. State of Maharashtra, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine
Bom 1862

Tapi Valley Agro Food Products Co. v. Dondaicha Warwade Nagar Parishad, (Vibha Kankanwadi
and Hiten S. Venegavkar, JJ.), 2026 SCC OnLine Bom 1857

Vishawajeet Sanmat Digambare v. State of Maharashtra, (Madhav J. Jamdar and Pravin S. Patil,
JJ.), 2026 SCC OnLine Bom 1858

Y. Shiva Reddy v. Enforcement Directorate, (Shree Chandrashekhar, C.J. and Gautam A. Ankhad,
J.), 2026 SCC OnLine Bom 1852
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Yogesh Prakash Kela v. High Court on its Own Motion, (Suman Shyam and M.M. Sathaye, JJ.),
2025 SCC OnLine Bom 6283

Calcutta High Court [30]

Amnesty India v. State of W.B., (Sujoy Paul, C.J. and Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal
1680

Asit Kr. Bag v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 1674

Baharpota Upper Primary School v. Santimoyee Manna, (Madhuresh Prasad and Prasenjit Biswas,
J1.), 2026 SCC OnLine Cal 1666

Chandi Charan Mondal v. Milton Dey, (Rajasekhar Mantha and Rai Chattopadhyay, JJ.), 2026 SCC
OnLine Cal 1659

Dinesh Kumar Aggarwal v. State of W.B., (Uday Kumar, J.), 2026 SCC OnLine Cal 1658

Farid Mollah v. State of W.B., (Sujoy Paul, C.J. and Partha Sarathi Sen, J.), 2026 SCC OnLine Cal
1669

Jaydeb Ghosh v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 1676
Kabir Sekh v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 1668
Mprinal Kanti Dhar v. State of W.B., (Jay Sengupta, J.), 2026 SCC OnLine Cal 1655

National Insurance Co. Ltd. v. Rahima Khatun Mandal, (Biswaroop Chowdhury, J.), 2026 SCC
OnLine Cal 1663

Panchanan Mandal v. Sonali Sultana, (Biswaroop Chowdhury, J.), 2025 SCC OnLine Cal 10811
Panchanan Mandal v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 1681

Pintu Mahata v. Swarnalata Mahata, (Sabyasachi Bhattacharyya and Supratim Bhattacharya,
J1.), 2026 SCC OnLine Cal 1660

Reckitt Benckiser (India) (P) Ltd. v. Godrej Consumer Products Ltd., (Ravi Krishan Kapur, J.),
2026 SCC OnLine Cal 1664

Ritwika Mondal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1678
Sandip Krishna Rohatgi v. State, (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 1673

Sanjiv Nandan Sahaya v. Poonawalla Fincorp Ltd., (Sabyasachi Bhattacharyya and Supratim
Bhattacharya, JJ.), 2026 SCC OnLine Cal 1661

Santanu Panda v. Souvik Bhattacharjee, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 1654
Satya Santa Ghosal v. Bank of Baroda, (Krishna Rao, J.), 2026 SCC OnLine Cal 1672
Shovarani Sarkar v. Krishna Gopal Mondal, (Shampa Sarkar, J.), 2026 SCC OnLine Cal 1653

Shriram General Insurance Co. Ltd. v. Pata Bauri, (Biswaroop Chowdhury, J.), 2026 SCC OnLine
Cal 1662

Sima Das v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 1671

Sk. Kasimuddin v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 1679

Sk. Khairul Amin v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 1657
Sk. Mohammad, In re, (Jay Sengupta, J.), 2026 SCC OnLine Cal 1656

Somnath Pal v. State of W.B., (Uday Kumar and Saugata Bhattacharyya, JJ.), 2026 SCC OnLine Cal
1667

Swapan Kumar Paul v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 1675
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Tushar S. Kamdar v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 1677

Union of India v. Atul Kumar Sarkar, (Madhuresh Prasad and Prasenjit Biswas, JJ.), 2026 SCC
OnLine Cal 1665

Union of India v. Samrat Sarkar, (Sujoy Paul, C.J. and Ajay Kumar Gupta, J.), 2026 SCC OnLine
Cal 1670

Chhattisgarh High Court [12]

Amar Bharat Kiraya Bhandar v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026
SCC OnLine Chh 4343

Anurag Bhadoria v. Sitaram Sharma, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 4341

Gandhiram Khuteshvar v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine
Chh 4338

Key & Ka v. Khushpal Singh Gil, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4339
Ramsnehi Verma v. Heeralal Agrawal, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4340

Sadan Kumar Banerjee v. Vaidehi Management & Services (P) Ltd., (Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 4337

Sanju Kumar v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4335

Shree Shubham Cold Storage v. SBI, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh
4342

Suddhu Singh Kol v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
4332

Sunil Gupta v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4334

Surendra Das Mahant v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
4333

Surendra Kumar Keshriya v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine
Chh 4336

Delhi High Court [126]

Acme India v. Dept. of Trade & Taxes, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine
Del 10458

Aggarwal Kirana Stores v. State (NCT of Delhi), (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC
OnLine Del 10413

Airports Authority of India v. Union of India, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC
OnLine Del 10414

Ajay Gupta v. STO, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del 10423

Alkesh Tacker Huf v. Union of India, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del
10365

Amit Kapoor v. CIT, (Ravinder Dudeja, J.), 2025 SCC OnLine Del 10462
Amit Kumar Basau v. STO, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del 10436

Anirudh Pratap Agarwal v. Enforcement Directorate, (Subramonium Prasad and Harish
Vaidyanathan Shankar, JJ.), 2025 SCC OnLine Del 10416
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Arun Mittal v. State (NCT of Delhi), (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del
10372

Aviraj Udyog v. Union of India, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del
10471

Azad Malik v. DGGI, (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 10385

Balaji Enterprises v. Commr., DGGI, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del
10437
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